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| TEM NO. 4 COURT NO. 1 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
I. A 16-18/2014 in Gvil Appeal No(s) . 9142-9144/ 2010
RAM S| ROVANI TRl PATH AND ORS. Appel | ant ('s)
VERSUS
STATE OF U. P. AND ORS. Respondent ( s)

(for early hearing and office report)

Date : 01/05/2015 These applications were called on for hearing
t oday.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE S. A. BOBDE
HON BLE MR JUSTI CE ARUN M SHRA
For Appell ant(s) Dr. Vinod Kumar Tewari, Adv.
M. K. L. Janjani, Adv.
For Respondent (s) M . Areet Si ngh, Adv.

M . Sandeep Si ngh, Adv.
Ms. Al ka Si nha, Adv.
M . Anuvrat Sharnma, Adv.

M. Ravi ndra Kumar, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

Tag with C. A Nos.9165-9172 of 2010.

Application for early hearing is disposed of.
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